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The 23" August 2017

No. 4/B-1-10-24/2012-6837-HP—In exercise of the powers conferred under Section-55 read
with Section-94 of the Bihar Police Act, 2007 (Act 07, 2007), the Governor of Bihar is hereby
pleased to substitute (A) of S.N.-1 of Schedule 'A' of the Bihar Police Sports Policy, 2013 by the
following with immediate effect :-

"(A) Special Sports Committee

S. Name of the official The Post in selection
No. Committee.

1 | Director General of Police, Bihar Chairman

2 | Director General of Police, BMP/AddI. Director General of Member

Police, BMP, Bihar

3 | Addl. Director General of Police, (Head Quarter), Bihar Member

By order of the Governor of Bihar
Ranjan Kumar Sinha,
Addl. Secretary to Govt.
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